15.01.2013 J-1

AT 10:30 A.M.
1. W.P.(C) 6976/2008

2. W.P.(C) 5683/2010

AT 2.15 P.M.
1. CRL.A. 928/2011

AT 10:30 A.M.
1. MAC.APPL. 197/2011

AT 10:30 A.M.

1. W.P.(C) 47/2009
CM APPL. 102/2009

AT 2:15 P.M.

1. CRL.A. 669/2010
CRL.M.B. 484/2011
CRL.M.B. 1697/2011

HIGH COURT OF DELHI

14TH JANUARY, 2013

FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.K. JAIN

P.K. NAYYAR & ORS.
VS. UOI & ORS

K.K. ROHATGI,B.V. NIREN
PRASOUK JAIN

NISHAKANT PANDEY

AJAY VERMA ,MADAN GERA
PINKY ANAND

NATASHA SAHARAWAT
ANKITA MISHRA

SYNERGY WASTE MANAGEMENT
PVT. LTD.
VS. UNION OF INDIA & ORS.

K.K. ROHATGI

B.V. NIREN

PRASOUK JAIN
NISHAKANT PANDEY
AJAY VERMA /MADAN GERA
PINKY ANAND

NATASHA SAHARAWAT
ANKITA MISHRA

COURT NO. 34

(DIVISION BENCH-7)

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL

VARITA SONI
VS. STATE

JOGINDER TULI
ASHU KUMAR SHARMA
DAMINI , SANJAY LAO

COURT NO. 26

EXTENSION BLOCK (GROUND FLOOR)

HON'BLE MR. JUSTICE SURESH KAIT

UNITED INDIA INSURANCE
CO. LTD.
VS. AVTAR SINGH & ORS

VINEET MALHOTRA
VISHAL GOHRI
J.N. AGGARWAL

COURT NO. 29

EXTENSION BLOCK (FIRST FLOOR)

HON'BLE MS. JUSTICE MUKTA GUPTA

MAHESH CHAND
VS. DTC

SANJOY GHOSE
PARMOD KUMAR

COURT NO.31

EXTENSION BLOCK (FIRST FLOOR)

HON'BLE MR. JUSTICE S.P. GARG

MUNNA KHAN
VS. STATE (NCT) OF DELHI

SAAHILA LAMBA
FIZANI HUSAIN

REGISTRAR (LISTING)



